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1 CRM/667/2021 21-06-2021
2 CRM/668/2021 21-06-2021
3 WPA/1078/2021 21-06-2021
4 WPA/1079/2021 21-06-2021

Printed On 21-06-2021

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Peonbook Report From 21-06-2021 To 21-06-2021 For (All) Maincase & (All)

Pending : 4 and Disposal : 0

Cause Title Advocate
DEOLAL SAH @ DEOLAL SHA VS THE STATE OF WEST BENGAL JAYDEEP KANTA BHOWMIK
ICHAN ROY @ ECHAN ROY AND ORS VS THE STATE OF WEST BENGAL JAYDEEP KANTA BHOWMIK
KAMLESH SINGH @ KAMALESH SINGH VS THE STATE OF WEST BENGAL AND ANR ARJUN CHOWDHURY
RATAN BANIK VS FCI AND ORS NEIL BASU



